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Demand of All India Employees Organi-

ti to decide wage of
Government Employees by Bi-Partite
Discussion

1754. SHRIS. M. BANERJEE : Will the
Minister of FINANCE be pleased to state:

(a) whether it is a fact that many All
India Employees’ Organisations representing
the Central Government employees have ex-
pressed a desire to decide the question of wage
structure including the question of need-based
minimum wage by bi-partite discussion with
Government; and

(b) if so, the reaction of Government

thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE ( SHRI VIDYA
CHARAN SHUKLA) : (a) and (b). Some of
the employees’ Unions have been asking for
Bi-partite discussion to decide the question of
wage structure. As, however, a comprehensive
review of the existing structure of emoluments
of Central Government Employees including
their demand for a need based minimum wage
bas been entrusted to the Third Pay Commis-
sion, the question of Bi-partite discussion does
not arise.

Opening of Freight Investigation Bureau
Office at Cochin

1755. SHRI C. JANARDHANAN :
SHRI E. K. NAYANAR :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state ¢

(a) whether the South West India Shippers
Association has urged the nced to open an
office of the Freight Investigation Bureau of
the Government of India at Cochin witha
view to getting expeditious solution to shippers’
problems in the region; and ~

(b) if so, the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SARI IQBAL SINGH) : (a) and (b).
No formal representation from the South
West India Shippers’ Association has been
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received with the Government that an office
of the Freight Investigation Bureau should be
opened at Cochin.

Government have been considering meas-
ures needed to strengthen the existing Freight
Investigation Bureau and the Director General
of Shipping has submitted certain  proposal,
which reckon with the shipper’s problems in
the Cochin region as well. This is under exa-
mination.
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